IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 15.10.2025

SL . [Name of Date of Co NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid

Reject
Status

SINGH 183361/202515.10.2025 |ABLAPL/11561/2025|1O | |
|2 |C.RANA |83384/2025|15.10.2025 (CRLMC/4067/2025 |10 | |c |
3 |B.MAHALI 183388/2025(15.10.2025 |FAO/425/2025 o | c |
4 |6. N. SETHI [83420/2025|15.10.2025 |WP(C)/2054/2025 |10 | c |
5 |R K NAYAK 183428/202515.10.2025 |WP(C)/14639/2025 |10 | c |
6 |S K SAMIM 183433/2025(15.10.2025 |[WP(C)/10091/2025 |10 | c |
7 |P K HAZARY  |83436/2025|15.10.2025 |WP(C)/23353/2023 |10 | c |
'8 |A SARANGI 183443/2025(15.10.2025 |[RVWPET/121/2024 |7 | .
9 M R ROUTRAY |83444/2025|15.10.2025 |CONTC/4208/2025 (10 | c |
10 fiE?J KUMAR  183447/202515.10.2025  [BLAPL/3790/2025 |7 U
11 [T KOMER183448/2025(15.10.2025  |cRuMC/4153/2025 |7 U

PRAFULLA
12 |KUMAR 83453/2025(15.10.2025 C)/27906/2025 |10 c
MAHAPATRA
13 |R C MUDULI  |83454/2025(15.10.2025 |WP(C)/27930/2025 |10 | c |
14 |p CH DAS 183455/202515.10.2025 |WP(C)/28242/2025 |10 | c |
15 ;ggggﬁ KUMAR 163456/2025(15.10.2025 WP (C) /28584/2025 |10 c
16 |MANGUL NAIK [83457/2025(15.10.2025 |WP(C)/27681/2025 |10 | c |
17 |Aoo KOMAR 193458/2025(15.10.2025  |wp(C) /28633/2025 |10 c
18 gﬁgg?ANJAN 83459/2025(15.10.2025 C)/28763/2025 |10 c
19 |H K MOHANTA (83460/2025|15.10.2025 |WP(C)/28759/2025 |10 | c |
20 |P K SWAIN 183461/2025(15.10.2025  |CRLMP/40/2019 110 | U
21 |SUMANTA DAS |83462/2025|15.10.2025 |CONTC/4265/2025 (10 | c |
22 |P K SWAIN 183463/2025(15.10.2025 |CRLMP/1181/2019 |10 | o
23 |P K SWAIN 183464/2025(15.10.2025 |CRLMP/1183/2019 |10 | o
24 |P K SWAIN 183465/2025(15.10.2025 |0JC/2198/2000 0 | o
25 |K SAHOO 183466/2025(15.10.2025 |[WP(C)/37415/2020 |10 | o
26 |R SAHOO 183467/2025(15.10.2025 |[WP(C)/20117/2022 |10 | o
27 |P K PANDA 183468/2025(15.10.2025 |[WA/412/2021 0 | o
28 |B P PATRA 183470/2025(15.10.2025  |MATA/94/2012 0 | o




29 |oHCLSC 183473/2025(15.10.2025 |CRLA/541/2017 0| R

30 |oHCLSC 183476/2025(15.10.2025 |JCRLA/3/2018 0 | R

31 |oHCLSC 183477/2025(15.10.2025 |JCRLA/85/2010 0 | R

32 |D BISWAL 183478/202515.10.2025 |CONTC/4220/2025 |10 | c |

33 [P K PANDA 183479/2025(|15.10.2025 |WA/413/2021 0 | v

34 |M BASU 183481/2025(15.10.2025 |CRLA/158/2023 0 | R

35 [N K ROUT 183482/2025|15.10.2025 |[WP(C)/9916/2020 |10 | R

36 |P C DAS 183484/2025(15.10.2025 |CRLMC/2634/2023 [10 | u |

37 |B N SARANGI |83485/2025|15.10.2025 |WP(C)/8520/2022 (10 | c |

38 |PC DAS 183486/2025(15.10.2025 |[FA0/10/2023 0 | v

39 |s Das 183487/2025(15.10.2025 |FA0/620/2011 0 | v

40 |TAPAN SWAIN |83488/2025|15.10.2025 |WP(C)/10777/2021 |10 | c |

41 |D K PANDA 183490/202515.10.2025 |WP(C)/11588/2022 |10 | SR

42 B S SWAIN 183491/2025(15.10.2025 |WP(C)/16778/2021 |10 | .

43 |S.K.BEHERA  |83492/2025|15.10.2025 |ABLAPL/6535/2025 |10 | c |

44 |P JENA 183493/2025(15.10.2025 |0JC/5222/1998 0 | .
document
available

45 |A K BARIK 83495/2025|15.10.2025 |GA/52/1983 10 i;s,court U
fee to be
paid.

46 |N.MALLICK 183498/2025(15.10.2025 |ABLAPL/11634/2025[10 | c |
document
available

47 |Cc BEHERA 83499/2025(15.10.2025 |0JC/12076/1998 |10 3§s,court U
fee to be
paid.
document
available

48 |C BEHERA 83500/2025(15.10.2025 |[CONTC/570/2009 |10 3§s,court U
fee to be
paid.

49 |N MALLICK 183503/2025(15.10.2025 |[WP(C)/18564/2021 |10 | S

50 |P K MOHANTY 83504/2025(15.10.2025 |WP(C)/13334/2006 |10 3520’3*5'00 U

51 |B.DAS 183509/2025(15.10.2025 |ABLAPL/11586/2025(10 | c

52 |D SAMAL 183512/202515.10.2025 |[WP(C)/15919/2014 |10 | o

53 |P K PARIDA  [83516/2025|15.10.2025 |WP(C)/18869/2014 |10 §M20’3*2'00 U

54 |M R BARIK 183519/2025(15.10.2025 |AHO/23/1993 0 | o

55 |M K PRADHAN |83521/2025|15.10.2025 |WP(C)/15051/2015 |10 | o

56 |M B ROUTRAY |83522/2025|15.10.2025 |WP(C)/28243/2025 |10 | c |
document

57 |s SWAIN 83524/202515.10.2025 |0JC/5855/1998 10 izailable

dms, court




paid ‘
58 |L D SAHU 183525/2025(15.10.2025 WP (C)/12734/2025 |10 | c |
59 |S MOHARANA  [83527/2025[15.10.2025 |WP(C)/590/2016 |10 | v
60 |P NAYAK 183530/2025(15.10.2025 |RSA/587/2003 0| v
61 |S S MALLICK [83531/2025[15.10.2025 |WP(C)/26669/2025 |10 | c |
62 |A K JATI 183533/2025(15.10.2025 |CRLMP/136/2024  [10 | R
63 |P N NAYAK 183534/2025(15.10.2025 |[WP(C)/7681/2024 [10 | c |
64 |A.B.MALLICK [83535/2025[15.10.2025 |ABLAPL/2598/2025 |10 | c |
65 |K PRAIDA 183536/2025(15.10.2025 |[WP(C)/22442/2025 [10 | c |
66 |M K PRADHAN [83537/2025[15.10.2025 |WP(C)/519/2013 |10 | v
67 |P S DAS 183539/2025(15.10.2025 |WP(C)/3222/2016 |10 | v

Xerox fee =
68 |N ROUT 83542/2025(15.10.2025  [WP(C)/42377/2023 |10 Ezgagogéé

=3*g
69 |S.SATAPATHY |83544/2025|15.10.2025 |ABLAPL/7668/2025 |10 | c |
70 |N SWAIN 183545/2025(15.10.2025 |[RSA/370/2006 0 | o
71 |P K MISHRA  [83548/2025(|15.10.2025 |MACA/1006/2023 |10 | CE
72 |[n K PANDA 183551/2025(15.10.2025 |FAO/89/2019 0 | v
73 |H K MOHANTA [83556/2025(15.10.2025 |WA/2162/2024 o | c |
74 [n K PANDA 183558/2025(15.10.2025 |[WP(C)/34769/2020 |10 | CE
75 |A K PANDA 183559/202515.10.2025 |WP(C)/28634/2025 |10 | c |
76 |S MOHARANA  [83562/2025(15.10.2025 |WP(C)/33481/2021 |10 | CE
77 |S HUSSAIN 183574/2025(15.10.2025 |FAO/257/2021 0 | c |
‘78 iﬁiﬁgAﬁu ‘83578/2025‘15.10.2025 FAO/161/2022 ’10 ‘ ‘c ‘
79 | MOHANTY 183579/2025(15.10.2025 |FAO/161/2022 0 | c |
80 |M.R.ROUTRAY [83580/2025(15.10.2025 |ABLAPL/11571/2025[10 | c |
81 [B.TRIPATHY  [83581/2025|15.10.2025 |ABLAPL/11572/2025/10 | c |
82 |M NAIK 183582/2025(15.10.2025 |FA0/135/2020 0 | c |
83 |A MOHANTY 183585/2025(15.10.2025 |FA0/135/2020 0 | c |
84 |B. BARIK 183587/2025(15.10.2025 |[WP(C)/24870/2025 [10 | c |
85 |D. K. NAIK  [83591/2025|15.10.2025 |WP(C)/17470/2025 |10 | c |
‘86 i ‘83600/2025‘15.10.2025 WP (C) /28629/2025 ’10 ‘ ‘c ‘
87 |MR ROUTRAY  [83602/2025|15.10.2025 |WP(C)/17658/2025 |10 | c |
88 |H. K. DAS 183605/2025(15.10.2025 WP (C)/17573/2025 |10 | c |
89 |RK BARIK 183607/2025(15.10.2025 |[WP(C)/21407/2025 [10 | c |
90 |B DAS 183613/2025(15.10.2025 |[WP(C)/27357/2025 [10 | c |
91 |S ANAYAK 183615/2025(15.10.2025 |[WP(C)/28600/2025 |10 | c |
92 |L D PANDA 183616/2025(15.10.2025 |[WP(C)/27732/2025 [10 | c |
93 |N MALLICK 183621/2025(15.10.2025 |[WP(C)/27891/2025 |10 | c |
94 |P B SENAPATI [83622/2025|15.10.2025 |WP(C)/26703/2025 |10 | c
95 |TAPAN SWAIN [83628/2025|15.10.2025 |WP(C)/25974/2025 |10 | c |




96 |R C MUDULI  [83630/2025|15.10.2025 |WP(C)/26606/2021 |10 | c |
97 |P K DAS 183632/2025(15.10.2025 |[WP(C)/26714/2025 [10 | c |
98 |DK DAS 183633/2025(15.10.2025 |WP(C)/31330/2023 |10 | c |
99 |J.BEHERA 183635/2025(15.10.2025 |ABLAPL/11632/2025[10 | c |
1100 |L ACHARI 183638/2025(15.10.2025 |[WP(C)/27677/2025 [10 | c |
1101 |R.K.MOHAPATRA [83640/2025(15.10.2025 |CRLMC/4621/2024 |10 | c |
1102 |S PANDA 183648/2025(15.10.2025 |ABLAPL/11640/2025[10 | c |
Xerox fee =
103 |S K ROUTRAY |83656/2025(15.10.2025 |RSA/135/2012 7 E:iii‘logé;’
=3%33
104 H. K. PATRA |83668/2025|15.10.2025 |ABLAPL/11631/2025/10 | c |
105 M B ROUTRAY |83687/2025(15.10.2025 [WP(C)/1/2022 110 | c |
1106 |T K BARIK 183688/2025(15.10.2025 |WP(C)/25669/2025 |7 | I
107 |S PRUSTY 183689/202515.10.2025 |[WP(C)/16110/2025 |10 | CE
108 R P ROUT 183690/202515.10.2025 |WP(C)/24591/2025 |10 | oo
109 R P ROUT 183691/2025(15.10.2025 |WP(C)/24587/2025 |10 | oo
110 R P ROUT 183692/202515.10.2025 |WP(C)/24613/2025 |10 | oo
111 R P ROUT 183693/202515.10.2025 |WP(C)/24615/2025 |10 | CE
112 |M PAGAL 183694/202515.10.2025 |WPCRL/53/2025 0 | CE
113 |[P K MOHANTY [83695/2025(15.10.2025 |WP(C)/26764/2025 |10 | CE
114 [P K MOHANTY [83697/2025(15.10.2025 |[WP(C)/27179/2025 [10 | v
115 |[P K MOHANTY |83698/2025|15.10.2025 |WP(C)/26760/2025 |10 | CE
116 |P K MOHANTY [83700/2025|15.10.2025 |WP(C)/26987/2025 |10 | .
1117 |S BHUYAN 183703/2025(15.10.2025 |[WP(C)/11153/2025 |10 | v
1118 |L D SAHOO 183705/202515.10.2025 |WP(C)/27086/2024 |10 | R
119 |T BARIK 183706/2025(15.10.2025 |[WP(C)/23267/2025 |10 | v
1120 |S DAS 183707/2025(15.10.2025 |[WP(C)/28548/2025 |10 | c |
121 |A K ROUT 183709/2025(15.10.2025 |ABLAPL/9230/2025 |10 | R
122 |A K SWAIN 183710/202515.10.2025 |WP(C)/28579/2025 |10 | c |
1123 |S CH DAS 183712/2025(15.10.2025 |WP(C)/1255/2024 |10 | c |
124 |S K BEHERA  |83713/2025|15.10.2025 |WP(C)/22921/2018 |10 | c |
1125 |S PANDA 183716/2025(15.10.2025 |CRLMC/3738/2025 |10 | o
126 [N MALLICK 183717/2025|15.10.2025 |CRLMC/656/2025 |10 | o
127 [P BEHERA 183720/2025|15.10.2025 [BLAPL/4504/2025 [10 | c |
1128 [K SAHOO 183722/202515.10.2025 |[RVWPET/1/2025 0 | CE
129 M K PRADHAN |83725/2025|15.10.2025 |CMP/1389/2025 0 | o
1130 |JP KAR 183727/2025(15.10.2025 |BLAPL/3945/2025 |10 | c |
1131 |JP KAR 183728/2025(15.10.2025 |BLAPL/4455/2025 |10 | c |
132 |[SP SAMANTA  |83729/2025|15.10.2025 [BLAPL/4347/2025 |10 | c |
1133 |J P KAR 183731/2025(15.10.2025 |RPFAM/52/2025 0 | o
1134 |R JENA 183734/2025(15.10.2025 |ABLAPL/10880/2025(10 | S
135 |[P K MISHRA  |83735/2025(15.10.2025 |CRLMP/1270/2025 |10 | U
‘136 A ATRA ‘83746/2025‘15.10.2025 CMP/737/2025 ’10 ‘ ‘c ‘




1137 [U. P. BAG 183747/2025(15.10.2025 |[WP(C)/17936/2025 |10 | c |

1138 [U. P. BAG 183748/2025(15.10.2025 |[WP(C)/17429/2025 [10 | c |

139 |A M DAS 183750/202515.10.2025 |WP(C)/30738/2023 |10 | c |

140 A M DAS 183752/2025(15.10.2025 |[WP(C)/30741/2023 [10 | c |

141 [P K PARIDA  [83753/2025|15.10.2025 |WP(C)/42188/2023 |10 | c |

142 |G JAYSINGH  [83755/2025[15.10.2025 |WP(C)/24445/2024 |10 | c |

143 |[PK MOHANTY  |83756/2025|15.10.2025 |ABLAPL/532/2025 (10 | c |

144 |SN MISHRA 183758/2025(15.10.2025 |ABLAPL/11591/2025[10 | c |
HARTIHAR

‘145 ANIGRAHL ‘83768/2025‘15.10.2025 CRLMP/1262/2025 ’10 ‘ ‘c ‘

146 |C.R.KAR 183769/2025(15.10.2025 |CRLMP/1147/2025 [10 | c |

147 R.K.SARANGI  [83770/2025|15.10.2025 |[CRLMP/1111/2025 (10 | c |
BYOMAKESH

148 | ooy 83771/2025(15.10.2025 |CRLMP/1090/2025 |10 c
BYOMAKESH

149 | ooy 83772/2025(15.10.2025 |CRLMP/1097/2025 |10 c
BYOMAKESH

150 | oo paTiry 83773/2025(15.10.2025 |[CRLMP/1091/2025 |10 c

151 |D.K.SAHU 183774/2025(15.10.2025 |CRLMP/827/2025 |10 | c |

152 |J.P.KAR 183778/2025(15.10.2025 |CMAPL/245/2025 |10 | c |

1153 |[6GC MOHANTY  [83780/2025(15.10.2025 |ABLAPL/11588/2025[10 | c |

|Total

11515

NIC




